HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ORDER ;

lﬁ?;’lNo:?éy — i | DATED SQHon4M-f

Sanction is hereby accorded to the addzrzonal allotment of ﬁmds in favour

of the following Subodinate Courts,under Major head 2014-Adm. of Justice, Sub

head 0488-Distt. and Sessions Judges under var:ous object Head for the current

©.year 2016-17 .as per detail givef below:

Rs. In lacs.

No: KT L(é//arc’ Dated \‘f|!°|2016

S.No. \ Name of the Court. Sal [ T.E. Telephone | 2071-P&ORB }
- . ! ___(\NPS)
1. Pr. D&S Judge, Leh. 20.00 | -~ - | B
2 Pr. D&S Judge, Kupwara, o — 0.20 " |
3, 2™, AddLD&S Judge, Jammu_| - — o 0.08
k—L C.J.M. Budgam, ———— — 0.15 .~
3 Munsiff, Zanaskar. | | 100 -—— 0.15
6. Munsiff, Sogam. _ 1100 1630 005 - B
7 Munsiff, Ukhral. ] 0.55 — —
8 Munsiff, Kangan. 110,00 | - - —
9. “Distt. Mob.Mag.(T)Udhampur | - 0.50 |- |- .
100 | Addl.Mob.Mag.Doda (Under | ---- 0.10 —— —
15 F.Q) . | B
By Order.
(Rain Singh) 1Y o

- Deputy 'ﬁ"tﬁzr (Acctts)

Copy to the:-

1-2 Pr. D&S Judge, Leh/Kupwara.
3 2. Addl. D&S Judge, Jammu
4 C.J.M. Budgam.

5-8 Munsiff, Zanaskar/Sogam/ Ukhral/Kangan.

9. " Distt. Mob. Magistrate (T) Udhampur.

10. Addl. Mobile Magistrate, Doda (Under 1 3" EC).
..... for inf. and wa

11 : Try Officer, Sub Try. Distt. Court complex, Jammu

12-20"  Treasury Officer, Leh/Kupwara/Budgam/ Udhampur/ Zanaskar/Sogam/
Kangan/Doda/Ramsoo (2 F 04)
2] Order book.

Ile Me wp»bef,uf

dodl_—




